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PREFACE

This Publication contains a brief resume of work done in the
Fifteenth Lok Sabha during the Seventh Session i.e. from the
21 February, 2011 to 25 March, 2011.

New DEeLH; T.K. VISWANATHAN,
May, 2011 Secretary-General.
Vaisakha, 1933 (Saka)
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1. DURATION OF SESSION
(7th Session of 15th Lok Sabha)

1. Date of Commencement . %21 February, 2011
2. Date of Adjournment sine die : *25March, 2011
3. Date of Prorogation ;29 March, 2011

4. Total Number of days of Session : 933

5. Number of Actual days of Sittings : 23

6. Number of hours of sittings : 116 hours 40 minutes

$ The first sitting commenced with the playing of National Anthem.
* The sitting ended with the playing of National Song.

@ In order to enable the Standing Committees to consider the Demands for Grants, the
House was to adjourn on 16 March, 2011 to meet again on 4 April, 2011.
On recommendation of BAC (23R) and agreed to by the House, the sitting of the
House fixed for 4 April, 2011 was cancelled on account of Chaitra Sukladi/Gudi
Padava/Ugadi/Cheti Chand festival. Accordingly, the House after its adjournment on
16 March, 2011 was to meet on 5 April, 2011 instead of 4 April, 2011. Again as per
recommendation of BAC (25R) and agreed to by the House, the first part of the
session was extended upto 25 March, 2011 (i.e. from 17.3.2011 to 25.3.2011) and the
sittings of the second part of the session ie. from 5.4.2011 to 21.4.2011 was treated
as cancelled on account of Assembly elections in the States of Assam, Kerala,
Tamil Nadu and West Bengal and Union Territory of Puducherry.

1



(Buissed pue

UOljEI8PISU0D) LL0Z ‘' 2 'ON
pessed — — €0 0 Loz'e'L . Loz gL (sfemey) uonendoiddy eyl
(Buissed pue
uoljelepisuod) ‘Loz ‘g
pessed - - 20 0 L0Z'eL - LozeL (sfemirey) uonendoiddy eyl
(Buissed pue (uoisses 0102 ‘llig Juswpuswy
papuswe uoje18pIsu0o) = ‘(syueg Aeipisans)
se ‘passed Z Z ve 2 LLOZ'E"L - 0LOZ'LL'BL BIpu| JoMueg el|lS eyl
(Buissed pue (uorssesg oLoz ‘mg
pepuswe uoljelepIsuod) JET == (Juswpuswy) sisuoslid
se ‘passed Z Z 9z | LLoze't — 0L0Z'8'9t jo uoneuiedey eyl
(Buissed pue
papusaie uoljelaplsuod) LL02
se ‘pessed St (14 Sl ¥ Loz e2e - 102’282 ‘lig eoueuld 8y L
W H
6 8 L 9 S ¥ € 2
(euqes efley
peLIed pe|qe; Aq pessed
sjuew sjuew eyqes o7 g jo eseo ui)
sylewal -puswie -puswe uaye} u] uolIssnosip a|qel 8y} uo uononpoJul
/sselboid  jo 'ON jo "oN el jo ere@ Buike) jo ejeq jo ere@ 119 ey} Jo epLL

s|iig uawuianoy (1)
sTug e



‘g 8y} jo uoljelepisuod o) uohow ey}
UO UOISSNISIp Jayun} 8y Jejep o} paaifie asnoH ‘|ig eu) jo ebeyo-ul-Isisiul 8y ‘[esueg Jewny uemed UYs Aq epew jsenbal B uQ ,

Buipuag

Buipued

Buipued

Buipuag

Buipued

pessed

pessed

pessed

L0

82

34

L0

L0

c0

0

€0

LLOS'E' Ve,
Loce'ee

(Buissed pue
uoljelapisuod)
Log'e8l
(Buissed pue
uoljeIapISuoD)
LogesLl
(Buissed pue
uoljelepisuod)
HOZE L

LLogeve

Loz'eve
(uoisses
Jelie3)
0L02°L'0E

LLog'eee

lLog'ece

Locesgl

LLOSELL

LHOZ'E L

LL0Z ‘ma

(e1qenieoey Jjo juswubissy)
Jojoed jo uoneinbey ayL
LLOZ ‘g Awioyiny
juswdojenaq pue Aoje|
-nfiey pung uoisued eyl
oLoz ‘g

yoleesey eAjeAOUU| pue
oynuslos jo Awepeoy eyl

1102 ‘g (uewpuswy
Ylusayl4 pue paipuny
auQ) uonnyisuo) ey

1102 “Ilg (uewpusuwy)

sme] Bupjueg ey

1L0Z ‘llig (suoisinoid
leoads) sme yjeq Jo
Kioyuey endeD [euoeN eyl

102 ‘g
(2 "oN) uoneudoiddy sy

1102 ‘g uoneudoiddy ey

‘€l

<l

L

0t



‘Aep ewes ey} uo eyqes >0 0} I pauinies pue LL0Z ‘Yore Uiy eyl uo pley Bunys st 1e sjuslupuswe yum |ig ey pessed
eyqes eAley ‘eoualnouod Jiey) 1o} eyqes eAley o} pepiusuel) pue 0L0Z YOqUWBAON UYi6 ey} uo eyqeg Yo Aq pessed sem |ig eyL
‘Aep ewes ey} uo eyqes >0 0} I pauinies pue LL0Z ‘Yore Uiy eyl uo pley Bunys st 1e sjuslupuswe yum |ig ey pessed
eyqes eAley ‘eoualnouod Jiey) 1o} eyqes eAley o} pepiusuel) pue 0L0Z YOqUWBAON UYi6 ey} uo eyqeg Yo Aq pessed sem |ig eyL

pepusawe
se ‘pessed

Buipuag

pepuswe
se ‘passed

Buipuag

Buipued

uoljelapIsSuod)

uoljelepIsuod)

(uoisses
lelpe3)

6002211 0102 ‘g ebeuoD ey L.

LL0Z g suonesiuebio

[euOiRUIBI| J|ANd JO SIBPIO

pue s[elowo aland ubieiog

LL0Z'e'sZ  Jo Miequg jo uonusneld 8yL

(uoissesg
lslpe3) 0102 ‘lig (uswpuswy)
0L02'8'0¢  ABojouyoe] jo seynisu| eyl
sjuawpuawe
(uoisseg yum eyqes eAley Aq

Jelye3) pauinial se ‘1102 ‘lIig (eweN
0LOZESI jo uoness)y) BSSUQ 8UL,

SJUaWpUIWE Ylim
eyqes elley Agq pauwinjaa se

‘8l

Ll

‘91

‘St

vl

(uoissesg ‘0102 ‘ll'g (juswpuswy

laipe3) YiussuIy | pue palpuniy

0LOZ'E'S) 8uQ) uolMSUOD YL,
€ 2




(0102°211)

0102 ‘I'g wewpuswy

eyqes eAley wewdojeneq (ueipiiyn
ul 221n0say (sd) JO uono8j0Id pue aien)
Bupued  0l022°S2 uewnH uewJreyo 0L0Z H'9L aolsne gjiusAnf 8yl  °g
(oroz'6et) 0L02 ‘llg (uewpuswy)
eyqes edley weawdojenaqg (uoissiwpy ul
ul 201noseay (sH) uonenesay) suolnisuy|
Buipued 0102252 uewny uewJsieyp 0L02'8'9 [euoneonp3 |enuad eyl ‘¥
(oroz'6°€l)
eyqes eAley wewdojeneq
ul 8oinosay (sd) 0L0Z ‘lIl'g (Juswpuswy)
Bupued  0l022°S2 uewnH uewJreyo oLoz'sel selyaly syL ‘e
BYqges %01 0102 ‘ll'g (Juswpuswy)
ul (oroz'gte) (s [ouno) [ediounpy
Buipued 1102222  Sileyy swoH uewuey) oLoz'8e IyleQ MeN 8yl 2
eyqes 3o 6002 ‘g
ul (6002°21'62) (s1) (sme syueg Arepisqns)
Buipued  LL0Z'2'22 doueuly iexeads 60022l 8L BIpU| JO Yueg 8jeIS eyl L
L 9 S 14 € 4 I
Byqes
suodai aouaiaal uewlieyn ehleyseyqes
jo Buike| jo ereqg J1eyeadsg 3o u
Juoieussaid Jesniwwon Aq uonRoNpPOoJUI ‘ON
S}lewsay jo ®reg By} jo sweN palisjey jo 81eg g 8y jo 8L IS

joaiay} spoday jo BuiAejuonejussald pue saspiwwo) Buipuels ayy o} paiiajay siig (1)



LLOZ ‘g foyiny

a9njwwo) juswdojaneq
yum (L102'v'8) (s7) pue Aiojeinbey
Buipued - aoueul4 leyeadg LLOZ' Ve pung uoisuad 8yl i}
@alIWwo) LLOZ ‘g ( Juswpuswy)
Unm (L10z°e62) (s (Yeayl4 pue paipuny
Buipued - aoueul4 leyeadg L0222 8uQ) uounsuo) 8yl ‘ol
as]iuwon
Yum (1102°€°62) (s LLOZ ‘Ig ( wewpuawy)
Buipued - aoueul4 leyeadg L0222 sme Bupjueg eyl 6
(0102°21'8) 010z ‘I'g
eyqes eAley alejlom alojebueg ‘seouslog
ul Awey (s4) -0inaN pue YjeeH |ejusiy
Buipued 010z eV pue yjesH uewueyd oLozzl'L JO 8Inusy| [euoneN 8yl ‘g
(0102'8°€2)
82I11SN[ pue meT
eyqes efley ‘seoueAslIn)
ul algnd (s4) 0102 ‘llg uswpuswy
Buipued 0102°e’} ‘|leuuosiad uewueyd 0LoZ' 8V sme] abewep syl 2
(0102°01'81)
eyqges eAley ainn) 0Loz ‘lig
ul pue wsuno| (sy) (luswpuswy)
Buipued 0L0Z'e’} ‘Uodsuel | ueuureyn 0L0Z'8'61 BunioeliH-nuy eyl ‘9
L 9 S ¥ € 2 1




28)WWo)

yum
Buipued

28)WWo)

yum
Buipued

a9]jluwon

yum
Buipusag

281 IWwwo)
yum
Buipued

281 IWwwo)
yum
Buipued

(1Loz'e'62)
juswdojenaq
80In0seYy
uewnH

(Lroz'v'1)
inogeT

(1roz'¥'1)
inoqe

(Lroz'¥'v)
aolsnr pue

MET ‘seoueABUD
olland
‘l]auuosiad

(LLo2'e62)
aoueUl4

uewlieyn

Joyeadsg

Jeyeads

uewlieyn

Joyeadsg

(sy)
L02'e'€2

(sy)
L02'e°€2

(sy)
LL02'€'e2

(s1)
LL02'e'Se

(s1)
LL0C'e've

LLOZ ‘I'g seduslo
[ENX8S WOl uaip|iyo

JO UonYLI0Id By

HLOZ ‘g JuswWpuswWY
SeuIN eyl

LLOZ ‘ll'g Wewpuswy
(swawysigeis3 uieus)
Aq sieisibey Buureep
pue suiney Buiysiuing

wouy uondwex3)
smeT Jnoge eyl

LLOZ ‘Mg

suonesjuebiQ [euoneusiu|
oland Jo sfeo

pue s[elyo dland
ubleio jo Aiequg

JO uonuenaid 8yl

Loz ‘g
(ejgemeoey jo Juswubissy)
J010e4 JO uonenbey ey

91

G

vl

el

k1



o & 0=

10.
1.
12.
13.
14.
15.
16.

17.

18.
19.

SUMMARY

Bills pending at the end of last Session

Bills introduced

Bills opposed at introduction stage

Bills passed by Rajya Sabha and laid on the Table

Bills passed by Rajya Sabha and returned by Lok Sabha

with amendments

Bills returned by Rajya Sabha with amendments and
laid on the Table of Lok Sabha

Bills passed

Bills negatived

Bills withdrawn

Bills—part discussed

Motions for adjournment of debate on the Bills adopted
Bills referred to Select Committee

Bills referred to Joint Commitiee

Bills reported by Select Commitiee

Bills reported by Joint Committee

Bills originated in and referred to Joint Commitiee
by Rajya Sabha in respect of which motion for
concurrence were adopted by Lok Sabha

Bills referred to Standing Committees by
Chairman/Speaker

Bills reported by Standing Committees

Bills pending at the end of Seventh Session of
Fifteenth Lok Sabha

1

Nil
Nil

10
Nil
Nil

Nil
Nil
Nil
Nil
Nil

Nil

o]
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PRIVATE MEMBERS' BILLS
SUMMARY
Bills pending at the end of the last session
Bills introduced
Bills withdrawn
Bills negatived
Bills removed from the Register of Pending Bills
Bills part-discussed

Bills pending at the end of the Session vide para
No. 2715 of Bulletin-Part Il, dated 11.4.2011

18

127

NIL
NIL

168



‘0ja1ay) piebal uj JuswwanoL
ay Aq ueye) sdejs pue Iojoes

o LL0Z'E'Se 1e384 Ul |4 B} 8ZI[R18]| O} JUSWILIBAOK)
- e 00 selieyny qeueld uys eydnbseq sepning LYS ey} Jo enow jo no Buisue uonenys ‘e
‘prefial S|y} Ul JusLILIBAOL)
ayy Aq uaxe) sdajs pue esessiq
yea moj|aA Aq pejoeye ‘doio Jnuesely
Loz'e'se Jjo abewep 01 enp joisiq Injebeunjoiyn
80 00 AepEA UnlY Lys epmoBeneq ‘'H MUS ur sieuuey Aq paoey Buteq swejqoid 2
‘piebal sIy) Ul JUBSWILLIBAOK)
Lozeee nedepefe ey Aq uexe) sdejs pue ysepeld Biypuy
82 00 Aepej uniy uys [edobBeley uys jo siewire} Aq peoey Buieq swejqoid ‘I
W H
ueyeL dn ueye} usym ejeq uolnuepe pa|ea oym
awi| pue Jgjsiull jo sweN Jaquisj jo sweN welans ON'IS

NOILN3LLY ONITIVO '€



20

(L1-0102)
SIUNO2VY 2l|and

- — 9 S — %¥'2s 00 ¥ € 0L02'S'S uo esspiuwo) ‘e
sBupjenepun
- - - — - — — - 0L02'G’L Jliand uo eeplwwo) g
sejewlis3
- e - — — %999 00 £ € 0L0E'S't uo ssplwwoy L
wew ueye}
-a)els -lepun
uede] ueMe] s)islA  edouepuene
uopoy  uondy  [eulbuQ [eo07] o
/sino|  efeeocled Y 'H  sBumns  uonnysuod "ON
syiewey pejueseaid spodey Apnis ebeleny uoneing  Jo "ON Jo eleq SeepIWWOD) 8y} jo sweN IS

saawwo) jerdsueul (1)
S3ALLINNOD v



21

ABisug

— — — € — %08 00 L L oLogg’le uo sspiwo) 'S
aousjeq
—_ 8 c — — %EY oe 0 L oLogg’'Le uo esplIWO] v
‘wruonb
JO )0E| 0} anp
pawnolpe sem
LL0g' 2 ve
uo pley
sapIuwon |1991S pue
ay jo Bumis —_ —_ 4 —_ %ET L oLogg’le [E0D UO 89jWWOY g
siez||ped
pue s[eaiweyo
- - - - - %EE'EY o € € oLogg’'Le uo espluwo] ‘g
ainynouby
—_ —_ 8 —_ —_ %62 ¥ o S ] oLoes’Ie uo espiIWoYD |
[t 0l 6 8 L 9 ] 14 € 9 I
jusw uaye}
-a|e1g -lapun
ueye] ueyel SHSIA  eouepuspe
uonoy uonoy  [eubupo  [eooT] jo
/sinoj]  ebeusoled W 'H sbBumis  uonnipsuod "ON
sylewey pejeseid suodey Apnig ebeieny uoneing  jo ‘oN JO 8leg SeSRIWILIOY U} o sweN IS

seapiwwo) Buipuess (11)



22

%ES

%EE

%6€

%89

%8y

%9 'Sy

%6€

%9 9Y

Ss ¢

00 2

oe |1

00 €

0e v

Sv ¢

0g |

0L028’LE

0L028’LE

0L0g8’LE

0L0g8’LE

0L0g8’LE

0L028’LE

0Loc8'LE

0Loc8'LE

0L0g8’LE

0L0g8’LE

0L0g8’LE

$80IN0S8Y J8)ep\
uo espiWWoy
juswdojeneqg ueqin
uo espiWWoy
juswemodwy

pue eosne [e100s
uo espIWWon
wswdojeasq [einy
uo espIWWon
sfem|iey

uo espIWWon

ser) |einjen

pue wnejoned

uo espiWWoy
Inogen

U0 88pIWIWon
ABojouyse |
uoleuLIo|

uo esjWWoy *

uonnquisia
alland pue sieyy
lawnsuoy ‘poo4

uo ssplwwoy -

@oueuld

uo ssplwwoy -

SiieyY [eusix3

uo ssplwwoy -

91

‘Sl

v

‘€l

<t

L

‘0l

9

S

.V

€

4




23

old Jo seayjo

—_ — — — _ _ — — 6002¢H | Uo SSPILULIoD o °6
8|qeL el uo preT
- — c — — %EE'EL 00 I 0L02'60°€e siaded uo eeplwwo) ‘g
uone|siben
_ — — L — — —_ —  0l02'60'€Z sjeulpIogns uo eejWWon ‘L
suopnjosay
pue sjiig slequisiy
- - - 4 — %S9 Sy v 0102'60°€2 8jeAud U SBWWOD 9
— e — | — — — —  60020L°L SOIYI3 UC BANIIWOD  °G
— — - L — %9999 0S I 6002°60°€2 sefe|lnld uosopwwo) ¥
(11-0102)
— - - — — %S'LE 00 I 0l020LL SAVIdW U0 8ejIWWOD '
- _ _ — — %et oe e 0102906 S8jjWWoY 8snoH  °g
8snoH ey} jo
sBupys ey woly siequispy
— R — - — — — —  oztvle jo eouesqy U0 BERIWIWOY |
L 0l 6 8 L 9 ] 14 € 9 I
uaye}
sl -lspun
-ee)s SUSIA ©ouBpusHe
ueMe] ueyel 2001 jo
uojoy uonoy [eubuQ  /sinol ebejuscied W __H sbBunyis  uonnysuod "ON
syewsay pejussaid suodey Apnig abeleny uopeing Jo "ON jo aeq 29IWOY) 8y} Jo BWEN IS

seapiwwo? Buipuels pue jeloueury uey] JayiQ saapiwwo) (m)



24

%SS

%EY

oy

00

6002'90°62

(11-0102)

0L02'so’}

60022l 'Sl

6002°0L°St

6002'80'Y

6002'0L'6}
6002°60°€2

SORILILIOD
Kiosiapy sseuisng

sequL
pe|npayos pue seise)d
pe|npayos Jo alejsp

8L} U0 BBJILILLIOY

xe|dwo)

8snoH Jusweled

Jo swdojaraqg

pue Jsjoeiey) abejusH
Jo soueUBUIBY

uo SaRILIWOD JUIof
xe|dwo)

8sNoH Jusweled
ujjusebeueyy pood
uo sayIWLoD JuIof

xe|dwon

8SNoH Juslielped

ul suelEUBWElEY
pue slepeen

[euolienN jo senjeig
/SHeliod jo uohe|esu|
U0 88O JUIOf

LI o%)
sesoding |elsusr)

eaiWwWo) seny

‘91

‘St

v

€l

cl

L
‘0l

0l

€

4




25

%085

%0

oe

0L02'€0'St

0lL02'60°€e

6002°60°€2

0lL02'60°€e

0L02° LS

sapgiuwoe)

uonueAuon Aemjiey °

UBLIOM
Jo suemodwsy
Uo 88jILLLLIOD

suonied Uo 88RILWOD

seoueInssy
JUBLLILLIBAOE) UO 88JILIWOY

JusWeliEd JO SISqWISI JO
S@OUBMO||Y pue seleles
U0 88JILILLOY) Julof

‘0¢
61

‘8l

Ll



5. DIVISION

Sl Date Subject-matter Brief Final Remarks
No. Question Result
on which
Division
was Sought
24.03.2011  The Pension Fund Onthe motion  Ayes = 122 Maotion for
Regulatory and for leave 1o Noes = 050 leave to
Development introduce the  Abst. = 000 introduce the
Authority Bill, 2011 Bill. Bill was
adopted
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MOTIONS UNDER RULES 191 AND 342

No. of notices received

No. of motions admitted

No. of motions discussed

No. of discussions completed

No. of discussions remained
part-discussed

Total time taken

SUMMARY

36

1005
102
1
1
Nil

3 hrs. 42 minutes
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8. OBITUARY AND OTHER REFERENCES

Sl

No.

Name of Member

Date of
Death

Date of obituary  Time Taken
reference Hr. Win.

10.

Shri Bali Ram Bhagat

(Former Speaker, Lok Sabha 1
and Member, Provisional
Parliament, First to Fifth,
Seventh and Eighth

Lok Sabhas)

Shri Latafat Ali Khan
(Member, Fourth Lok Sabha)

Smt. Prabhawati Gupta }
(Member, Eighth Lok Sabha)

Shri K. Karunakaran
(Member, Twelfth and
Thirteenth Lok Sabhas)

Shri T.S. Shrangare
(Member, Sixth Lok Sabha)

Pandit Bhimsen Joshi }
(Legendary classical singer)

Shri Arjun Singh
(Member, Eighth and Tenth)
Lok Sabhas)

*Shri Baliram Kashyap
(Sitting Member and Member,
Twelfth to Fourteenth

Lok Sabhas)

Shi SBPBK Satyanarayana Rao
(Member, Thirteenth Lok Sabha)
Shri S. Benjamin

(Member, Ninth Lok Sabha)

02.01.2011

23.11.2010

10.12.2010

23.12.2010

08.01.2011

24.01.2011

04.03.2011

10.03.2011

21.01.2011

06.03.2011

21.02.2011 00 14

07.03.2011 00 03

10.03.2011 00 03

24.03.2011 00 03

25.03.2011 00 03

*House adjourned for the day.
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REFERENCES REGARDING TRAGIC INCIDENTS/OCCASIONS

Sl

No.

Tragic Incident

Date of
Incident/
occasion

Date of
reference

Time Taken
Hr. Min.

Reference to a tragic incident
of stampede during the annual
Sabarimala pilgrimage at
Pulmedu near Vandiperiyar

in Idukki district of Kerala
causing death of 102 pilgrims
including children and injuries
to over hundred others.

Reference to the tragic loss of
lives of several thousands of
people and a large-scale
damage to property in Japan’s
northeastern coast caused

by a massive 9 magnitude
earthquake triggering
devastating tsunami.

Reference to death of 17
women due to the injection of
contaminated intravenous
fluid in a hospital in Jodhpur,
Rajasthan.

14.01.2011

11.03.2011

March, 2011

21.02.2011

14.03.2011

15.03.2011

00 02

00 o1
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REFERENCES ON LANDMARK ANNIVERSARIES AND

OTHER OCCASIONS
Sl Occasion Date of Date of Time Taken
No. occasion reference Hr.  Min.
1. Reference on the occasion of 21.02.2011 21.02.2011 00 o
International Mother Language
Day.
2. Reference on the occasion of 08.03.2011 08.03.2011 00 02
International Women'’s Day.
3. Eightieth anniversary of 23.03.1931 23.03.2011 00 03

martyrdom of Bhagat Singh,
Rajguru and Sukhdev who
laid down their lives in the
nation’s freedom struggle.
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9. PAPERS LAID ON THE TABLE

(a) By Govemnment ... 1417
(b) By Private Members ... Nil
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10. PANEL OF CHAIRMEN

2 W
(=R

Name of Member

Date of Nomination

—
e

©E NS RODN =

Shri Basudeb Acharia

Shri P.C. Chacko

Smit. Sumitra Mahajan

Shri Inder Singh Namdhari
Shri Francisco Sardinha

Shri Arjun Charan Sethi

Dr. Raghuvansh Prasad Singh
Dr. M. Thambidurai

Dr. (Ms.) Girija Vyas

Shri Satpal Maharaj

05.06.2009

01.03.2011
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13. QUESTIONS

(i) Starred Questions

(a) Number of Questions put down in Question
Lists for oral answer

(b) Number of Questions orally answered

(ii) Short Notice Questions

(a) Number of Questions put down in
Short Notice Question List

(b) Number of Short Notice Question orally answered

(c) Number of Short Notice Question laid on the
Table of the House

(iii) Unstarred Questions
(a) Number of Questions put down in Question
Lists for written answers

(b) Number of Questions for which written
answers were laid on the Table including
those put down for oral answers but were

not called for answers

46

300

47

NIL

NIL
NIL

3450

3703



(iv) Half-an-hour Discussion arising out of Answers to Questions
during the Seventh Session of Fifteenth Lok Sabha

S|, Brief Subject Name of Members  Date of Ministry/Deptt. _Time taken
No. who participated  Discussion Hrs. Mis.
in the
Discussion
1. Tourism Shri Raju Shetti  23.03.2011 Tourism 0 38
Palicy
2. Priority Smt. Jyoti Dhurve  24.03.2011 Finance 1 15
Sector
Lending
to SC/ST

47



14. RESIGNATION BY MEMBER

Name of Member Constituency  State Date on which Remarks
accepted by
Speaker
Shri Arjun Munda Jamshedpur Jharkhand 26 February, Resigned on
2011 26 February,
2011
Announcement
was made in the
House on

3 March, 2011.
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SUMMARY

(Private Members’ Resolutions)

No. of notices of Resolutions Received : 2
No. of Resolutions discussed : 1
No. of Resolutions adopted : NIL
No. of Resolutions withdrawn  NILL
No. of Resolutions negatived : NIL
No. of Resolutions on which debate was  NILL
adjoumed

No. of Resolutions part-discussed : 1

51
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SUMMARY
Short Duration Discussions under Rule 193 on
Matters of Urgent Public Importance

No. of notices received 1227
No. of discussions admitted : 4
No. of discussions completed

No. of discussions remained o1
part-discussed

Total time taken : 8 Hours 49 Minutes
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17. SPEAKER/DEPUTY SPEAKER/CHAIRMAN

Announcements/Observations/References*/Rulings

Sl

No.

Subject By whom

Date

Observation regarding moving of The Speaker
amendments on the Motion of Thanks
on the President's Address.

Announcement regarding moving of The Speaker
amendments on the Motion of Thanks
on the President’s Address.

Announcement regarding nomination The Speaker
of Shri Satpal Maharaj on the Panel of

Chairmen vice Shri Beni Prasad Verma

who has been ceased to be a member

of the Panel on Chairmen consequent

upon his appointment as Minister of State.

Observation regarding suspension of The Speaker
Rule 331G of the Rules of Procedure

and Conduct of Business in Lok

Sabha to facilitate passing of the

Demands for Grants without being

referred to the concemed Deparimentally

Related Committees, the Committees

may, however, examine the Demands

for Grants of the concerned Ministries

and made report thereon.

Observation regarding urging upon the The Speaker
Government to ensure that in future the

detailed Demands, the Outcome

Budgets and also the Annual Reports

of the Ministries whose Demands are

to be discussed in the House are

made available to the Members sufficiently

in advance.

Observation regarding moving of cut The Speaker
motions to the outstanding demands
at the time of guillotine.

Valedictory Reference on the conclusion  The Speaker
of the Seventh Session of the Fifteenth
Lok Sabha.

22.2.2011

23.2.2011

03.3.2011

07.03.2011

14.03.2011

17.03.2011

25.03.2011

* Please see SI. No. 8 for references.
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19. STATEMENTS

(i) Statements made/laid by Ministers under Rule 372 during

Seventh Session of Fifteenth Lok Sabha

Sl

No.

Brief Subject

Name of Minister

Date

Time
Taken

H.

M.

2

3

4

*3.

*7.

Regarding the constitution of a
Joint Parliamentary Committee
on the allocation of 2G spectrum.

The intent of the Government to
initiate a national debate on the
need to have legislation for the
Development of Sports at the
national level and to deal with all
matters connected therewith.

Dr. Manmohan Singh

Shri Ajay Maken

Regarding efforts by the Ministry Shri S.M. Krishna

of External Affairs to assist
Indians during recent crisis in the
Gulf and Middle East, Indian
Fishermen apprehended in
Sri Lanka and Indian students in
the Tri-Valley University in USA.

Regarding the appointment of
Central Vigilance Commissioner.

Regarding the issue of piracy.

Regarding the earthquake and
Tsunami in Japan.

Correcting the reply given on
March 3, 2011 to Starred
Question No. 106 by
Shri Modugula Venugopala
Reddy, M.P. regarding ‘Water
logging and Drainage System’.

Dr. Manmohan Singh

Shri S.M. Krishna

Dr. Manmohan Singh

Shri Vincent Pala

Regarding the newspaper report Dr. Manmohan Singh

on payment of cash for votes.

2222011

2222011

23.2.2011

7.3.2011

11.3.2011

14.3.2011

14.3.2011

18.3.2011

00

00

00

00

00

00

00

00

02

04

01

02

05

06

01

03

* Laid a copy (Hindi and English versions) of the statement.
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2

3 -

*9.

*10.

Correcting the reply given on
17.8.2010 to Unstarred Question
No. 3827 by Smt. Darshana
Jardosh and Shri Harish
Choudhary, MPs regarding
‘Decline in Cow Population and
the reasons for delay in making
the statement’.

Correcting the reply given on
March 7, 2011 to Unstarred
Question No. 1710 by Sarvashri
K.D. Deshmukh, Abdul Rahman
and P. Vishwanathan, MPs
regarding ‘Looting of Ships’.

Shri Arun Yadav 22.3.2011

Shri V. Narayanasamy 24.3.2011

00

00

01

01

* Laid a copy (Hindi and English versions) of the statement.



(ii) Statements made/laid by Ministers under Direction 73A of

Directions by the Speaker during Seventh Session of
Fifteenth Lok Sabha

Sl

No.

Brief Subject

Name of Minister

Date

Time
Taken

H M

2

3

4

1.

*2.

*3.

4.

Status of implementation of the

recommendations contained in
the 154th Report of the Standing
Committee on Transport,
Tourism and Culture on
Demands for Grants (2010-11),
pertaining to the Ministry of
Tourism.

Status of implementation of the
recommendations contained in
the 204th Report of the Standing
Committee on Science and
Technology, Environment and
Forests on Demands for Grants
(2010-11), pertaining to the
Ministry of Earth Sciences.

Status of implementation of the
recommendations contained in
the 155th Report of the Standing
Committee on Transport,
Tourism and Culture on
Demands for Grants (2010-11),
pertaining to the Ministry of Road
Transport and Highways.

Status of implementation of the
recommendations contained in
the 93rd Report of the Standing
Committee on Commerce on
Demands for Grants (2010-11),
pertaining to the Depariment of
Commerce, Ministry of
Commerce and Industry.

Shri Sultan Ahmed

Dr. Ashwani Kumar

Dr. C.P. Joshi

4.3.2011

11.3.2011

14.3.2011

Shri V. Narayanasamy 14.3.2011

00 01

00 01

00 01

*Laid a copy (Hindi and English versions) of the statement.
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2

3 -

*a.

*B.

*7.

*8.

*9.

Status of implementation of the
recommendations contained in
the 156th Report of the Standing
Committee on Transport,
Tourism and Culture on
Demands for Grants (2010-11),
pertaining to the Ministry of
Shipping.

Status of implementation of the
recommendations contained in
the 3rd Report of the Standing
Committee on External Affairs on
Demands for Grants (2010-11),
pertaining to the Ministry of
Overseas Indian Affairs.

Status of implementation of the
recommendations contained in
the 8th Report of the Standing
Committee on Railways on
“Protection and Security of
Railway Property and
Passengers”, pertaining to the
Ministry of Railways.

Status of implementation of the
recommendations contained in
the 2nd and 4th Reporis of the
Standing Committee on External
Affairs on Demands for Grants
(2009-10 and  2010-11,
respectively), pertaining to the
Ministry of External Affairs.

Status of implementation of the
recommendations contained in
the 7th Report of the Standing
Committee on Urban Develop-
ment on Demands for Grants
(2010-11), pertaining to the
Ministry of Housing and Urban
Poverty Alleviation.

Shri V. Narayanasamy 15.3.2011

Shri Vayalar Ravi 16.3.2011
Shri KH. Muniyappa  16.3.2011
Smt. Prenest Kaur 16.3.2011
Kumari Selja 22.3.2011

00

00

00

00

00

01

01

01

01

01

*Laid a copy (Hindi and English versions) of the statement.
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2

3

4

*10.

11,

2.

*13.

*14.

Status of implementation of the
recommendations contained in
the 5th Report of the Standing
Committee on Agriculture on
Demands for Grants (2009-10),
pertaining to the Ministry of Food
Processing Industries.

Status of implementation of the
recommendations contained in
the 9th Report of the Standing
Committee on Agriculture on
Demands for Grants (2010-11),
pertaining to the Ministry of Food
Processing Industries.

Status of implementation of the
recommendations contained in
the 6th Report of the Standing
Committee on Defence on
Demands for Grants (2010-11),
pertaining to the Ministry of
Defence.

Status of implementation of the
recommendations contained in
the 8th Report of the Standing
Committee on Defence on
“Construction of Roads in Border
Areas of the Country”, pertaining
to the Ministry of Defence.

Status of implementation of the
recommendations contained in
the 218th Report of the Standing
Committee on Science and
Technology, Environment and
Forests, pertaining to the
Department of Science and
Technology, Ministry of Science
and Technology.

Shri Harish Rawat

Shri Harish Rawat

Shri A.K. Antony

Shri A K. Antony

Dr. Ashwani Kumar

22.3.2011

22.3.2011

23.3.2011

23.3.2011

23.3.2011

00

00

00

00

00

01

01

01

01

01

*Laid a copy (Hindi and English versions) of the statement.
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1

2

3

4

*15.

*16.

7.

Status of implementation of the
recommendations contained in
the 30th Report of the Standing
Committee on Finance on
Demands for Grants (2010-11),
pertaining to the Ministry of
Corporate Affairs.

Status of implementation of the
recommendations contained in
the 5th Report of the Standing
Committee on Energy on
Demands for Grants (2010-11),
pertaining to the Ministry of
Power.

Status of implementation of the
recommendations contained in
the 11th Report of the Standing
Committee on Labour on
Demands for Grants (2010-11),
pertaining to the Ministry of
Textiles.

Shri R.P.N. Singh

Dr. Ashwani Kumar

Smt. Panabaka
Lakshmi

24.3.2011

24.3.2011

25.3.2011

00

00

00

01

01

01

*Laid a copy (Hindi and English versions) of the statement.



(iii) Statements made/laid by Ministers regarding Government
Business during Seventh Session of Fifteenth Lok Sabha

Sl Brief Subject Name of Minister  Date Time Taken
No. H. M
1.  Government business for the  Shri Pawan Kumar 2522011 00 07
week commencing the Bansal
28th February, 2011
2. Government business for the  Shri Pawan Kumar 4.3.2011 00 07
week commencing the Bansal
7th March, 2011
3. Government business for the  Shri Pawan Kumar 11.3.2011 00 09
week commencing the Bansal
14th March, 2011
*4.  Government business for the  Shri Pawan Kumar 18.3.2011 00 01

week commencing the
22nd March, 2011

Bansal

*Laid a copy (Hindi and English versions) of the statement.
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(iv) Matters under Rule 377—Position regarding receipt of replies
from Ministries during Fifteenth Lok Sabha

(as on 18.04.2011)
Session Total No. of Pending Percentage of
Number replies replies sent to
of Matters received members by the

raised Ministries
First Session a7 23 14 62.16
(01.06.2009 to 09.06.2009)
Second Session 322 232 90 72.05
(02.7.2009 to 07.08.2009)
Third Session 185 133 52 71.89
(19.11.2009 to 18.12.2009)
Fourth Session 312 225 87 72.11
(22.02.20101t0 07.05.2010)
Fifth Session 276 156 120 56.52
(26.07.20101t0 31.08.2010)
Sixth Session 259 111 148 42.86
(09.11.201010 13.12.2010)
Seventh Session 251 28 223 11.16
(22.02.2011 10 25.03.2011)

1642 908 734 55.29
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(v) Statement showing the time lost owing to Interruptions and
Adjournment of the House during the Seventh Session of the

Fifteenth Lok Sabha

Date

Interruptions

Time Lost due to Time Lost due to
Adjournment of the
House following
Interruptions

Remarks

3

23.02.2011

24.02.2011

25.02.2011

01.03.2011

01

02

02

H M
1 45

0 05

At 1105 hrs., interruptions
started and continued up to
1106 hrs. At 1106 hrs., due to
interruptions, House was
adjourned to meet again at
1130 hrs.

At 1134 hrs., due to interrup-
tions, House was adjourned
to meet again at 1200 hrs.

At 1205 hrs., due to interrup-
tions, House was adjourned
to meet again at 1400 hrs.

At 1100 hrs., interruptions
started and continued up to
1102 hrs. At 1102 hrs., due to
interruptions, House was ad-
journed to meet again at
1115 hrs.

At 1155 hrs., due to interrup-
tions, House was adjourned
to meet again at 1200 hrs.

At 1100 hrs., interruptions
started and continued up to
1102 hrs. At 1102 hrs., due to
interruptions, House was ad-
journed to meet again at
1115 hrs.
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4

03.03.2011

04.03.2011

0

0

15

05

At 1128 hrs., due to interrup-
tions, House was adjourned
to meet again at 1200 hrs.

At 1234 hrs., due to interrup-
tions, House was adjourned
to meet again at 1400 hrs.

At 1103 hrs., due to interrup-
tions, House was adjourned
to meet again at 1200 hrs.

At 1206 hrs., due to interrup-
tions, House was adjourned
to meet again at 1230 hrs.

At 1230 hrs., interruptions
started and continued up to
1235 hrs. At 1235 hrs., due to
interruptions, House was ad-
journed to meet again at
1400 hrs.

At 1400 hrs., interruptions
started and continued up to
1407 hrs. At 1407 hrs., due to
interruptions, House was ad-
journed to meet again at
1500 hrs.

At 1500 hrs., interruptions
started and continued up to
1501 hrs. At 1501 hrs., due to
interruptions, House was
adjourned to meet again at
1515 hrs.

At 1515 hrs., interruptions
started and continued up to
1517 hrs. At 1517 hrs., due to
interruptions, House was
adjourned for the day.

At 1100 hrs., interruptions
started and continued up to
1105 hrs. At 1105 hrs., due to




4

07.03.2011

14.03.2011

16.03.2011

17.03.2011

interruptions, House was
adjourned to meet again
at 1115 hrs.

At 1216 hrs., due to interrup-
tions, House was adjourned
to meet again at 1300 hrs.

At 1111 hrs., due to interrup-
tions, House was adjourned
to meet again at 1130 hrs.

At 1134 hrs., due to interrup-
tions, House was adjourned
to meet again at 1200 hrs.

At 1237 hrs., due to interrup-
tions, House was adjourned
to meet again at 1400 hrs.

At 1112 hrs., due to interrup-
tions, House was adjourned
to meet again at 1200 hrs.

At 1240 hrs., due to interrup-
tions, House was adjourned
to meet again at 1400 hrs.

At 1432 hrs., due to interrup-
tions, House was adjourned
to meet again at 1500 hrs.

At 1212 hrs., due to interrup-
tions, House was adjourned
to meet again at 1230 hrs.

At 1119 hrs., due to interrup-
tions, House was adjourned
to meet again at 1200 hrs.

At 1211 hrs., interruptions
started and continued up to
1212 hrs. At 1212 hrs., due to
interruptions, House was
adjourned to meet again at
1400 hrs.




67

1 2 3 4

At 1403 hrs., due to interrup-
tions, House was adjourned
to meet again at 1800 hrs.

18.03.2011 0 08 05 39 At 1108 hrs., due to interrup-
tions, House was adjourned
to meet again at 1215 hrs.

At 1219 hrs., due to interrup-
tions, House was adjourned
to meet again at 1400 hrs.

At 1400 hrs., interruptions
started and continued up to
1406 hrs. At 1406 hrs., due to
interruptions, House was
adjourned to meet again at
1530 hrs.

At 1531 hrs., interruptions
started and continued up to
1533 hrs. At 1533 hrs., due to
interruptions, House was
adjourned for the day.

22.03.2011 — — 0 41 At 1149 hrs., due to interrup-
tions, House was adjourned
to meet again at 1230 hrs.

25.03.2011 — — 0 44 At 1216 hrs., due to interrup-
tions, House was adjourned
to meet again at 1300 hrs.

Total 0 36 25 16 25 52

Time calculated on the basis of normal time of the House i.e. from 11 AM. to 1 PM. and
from 2 PM. 10 6 P.M.



(vi) Statement indicating matters of urgent public importance
raised (i) after Question Hour and (ii) before the
adjournment of the House for the day during
the Seventh Session of the Fifteenth

Lok Sabha

Date Number of Number of Members Time Taken

matters raised who spoke/associated H. M.
21.02.2011 Nil Nil Nil
22.02.2011 22 41 0 b2
23.02.2011 20 20 0 51
24.02.2011 24 26 1 20
25.02.2011 21 25 0 54
28.02.2011 Nil Nil Nil
01.03.2011 20 32 0 54
03.03.2011 Nil Nil Nil
04.03.2011 03 03 0 10
07.03.2011 30 el 1 27
08.03.2011 26 29 1 07
09.03.2011 24 28 1 07
10.03.2011 Nil Nil Nil
11.03.2011 24 40 1 12
14.03.2011 19 22 0 39
15.03.2011 31 80 1 47
16.03.2011 28 43 1 32
17.03.2011 02 11 0 26
18.03.2011 Nil Nil Nil
22.03.2011 17 27 0 40
23.03.2011 27 el 1 11
24.03.2011 27 38 1 06
25.03.2011 01 01 0 06
Total 366 554 17 21
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20. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS
OF BUSINESS TRANSACTED DURING THE SEVENTH
SESSION OF FIFTEENTH LOK SABHA

Business Time Taken Percentage of the
total time taken
1 2 3
H M.
President’s Address 10 07 08.67
BILLS

(a) Government Bills 12 46 10.94

(b) Private Members’ Bills 04 48 04.12
BUDGETS—

(a) Railway Budget 11 25 09.79

(b) General Budget 27 35 23.64
CALLING ATTENTION NOTICES 01 o 00.87
DISCUSSIONS—

(a) Half an Hour Discussion 01 53 01.62

(b) Short Duration Discussions 08 49 07.55

(Rule 193)

(c) Discussion under Rule 191 03 42 03.17
MATTERS OF URGENT PUBLIC 17 21 14.87
IMPORTANCE
MATTERS UNDER RULE 377 00 16 00.23
QUESTIONS 03 22 02.89
RESOLUTIONS—

(a) Government Resolutions * —

(b) Private Members’ Resolutions 00 01 00.01

* Joint discussion took place on Government Resolution [vide Statement No. 15
S. No. (i)] and further discussion on Budget (Railways) for 2011-12 and further discussion on
the Supplementary Demands for Grants (Railways) for 2010-11 [vide Statement No. 6 S. No. (i)].
Time taken on joint discussion has been shown under Railway Budget.
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1 2 3
H. M
STATEMENTS—
RULE 372 and Direction 73A 01 07 00.96
OTHER MATTERS such as oath 12 27 10.67

or Affirmation, Papers Laid on the Table,
Obituary References, Questions of
Privileges, Points of Order, Personal
Explanations etc.

TOTAL 116 40 100




21. VACATION OF SEATS

Name of Member, Date on which Remarks
Constituency and State seat became vacant

Shri Arjun Munda, 26 February, 2011 Resigned on

Jamshedpur, 26 February, 2011.

Jharkhand Announcement
was made in the
House on

3 March, 2011.
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